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R]   GHULAM   RASOOL   MATTO: 

Sir,   touristy   to   Kashmir  come   by   road 
A lot of tourists come by their own vehicles 
and they have to come through Punjab. Now 
for entering  there is restriction. They have to 
seek permission from the authorities in 
Chandigarh. And this has aiffected our 
tourists coming by land in their own vehicles. 
[ would like to know from the  hon.   Minister     
whether  the   tourist 

has been affected as a result of this 
restriction. I also want to know whelher he 
considers issuing these permits to such 
tourists right in Delhi, who are   passing 
through Punjab to Kashmir? 

SHRl S. B. CHAVAN; So far as the 
restricted area is concerned, visas are given  
at     spot.    They  need  not       

t[ ]    Transliteration   in   Arabic   acript. 
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THE       MINISTER       OF HOME 

AFFAIRS      (SHRI   S.   B.     CHAVAN): 
(a) The total length of the border which is  
to   be  fenced  is  approximately   3,200 
Kms.   So   far   an   amount  of   Rs.   0.74 
lakhs has been spent on survey work and 
casting of pillars. 

(b) Barbed-wire fencing is an additional 
measure in the form of a physical bar-rier to 
prevent      infiltration      effectively apart 
from  deployment  of  BSF  on    the border. 

(c) and (d) All the infiltrators intercepted 
at the border by the BSF and also those 
infiltrators received by the BSF from other 
security ageneies from time to time are sent 
back to Bangladesh. 

 

 
SHRI S. B. CHAVAN, The length of the 

composite fence is 2700 kms; single fence is 
500 kms. The total distance of the   fence   is   
3200   kms.   Tat   estimated 

cost according to the 1983 estimates of ihe 
entire fence is Rs. 201 crores. On roads Rs. 
240 crores and the total is Rs-441 crores. 
According to the 1984 estimate it stands at 
Rs. 529 crores. This is one of the measures. 
Besides, we are also going to construct border 
roads and to create more staff with a view to 
see that al] those who try to infiltrate from 
Bangladesh are pushed back. 
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SHRI   JASWANT  SINGH: What  kind 

of answer is he giving? 

SHRI PARVATHANENI    UPENDRA: 
The question asked.was different. 

SHRI   JASWANT   SINGH:   This   is a 
new thesis altogether. 

SHRl P. N. SUKUL: ln view of the 
fact that a large number of Pakistani spies 
and smugglers infiltrate through Indo- 
Pakistan border also, I would like to 
know if, after sealing completely the 
Indo-Bangladesh border, the Government 
will consider the question of erection of 
barbed-wire fencing along the Indo-Pakis 
tan border also?  

MR. CHAIRMAN: The question does not 
arise. 

SHRI   SANKAR   PRASAD   MITRA: I 
am putting this question on the basis of a 
statement recently issued by the Chief 
Minister of West Bengal. Is the Hon'ble 
Minister aware that in spite of barbed-wire 
fencing and the activities of the BSF and 
other agencies, large infiltrations are taking 
place from Bangladesh daily, particularly in 
some of the border districts of West Bengal, 
that in those border districts the populations 
are increasing enormously and that some of 
these infiltrators are trying to get themselves 
enrolled in the voters' list? 

SHRI S. B. CHAVAN: The work of 
barded-wire fensing has not yet been com-
pleted and there are bound to be cases 

wherein some Bangladeshis try to cross over 
to this countiy. Every effort is being made by 
the BSF posted there to push them back. We 
are trying to intensify the construction of 
roads very adjacent to the border so as to 
improve the mobility of our troops who are 
posted there, enabling them to put a stop to 
this kind of infiltration. 

SHRI  BHUBANESWAR     KALITA:   It 
has appeared in the newspapers that villagers 
along the border are being armed with rifles 
and all sorts of weapons to resist the fencing 
work and the Bangladesh Government are 
creating a force under the Bangladesh Rifles. 
And, Sir, they are keeping the villagers armed 
with 303 and self-loading rities. Sir, the report 
also says that a large number of infiltrators are 
still trying to enter the Indian territory. I 
would like to know from the honourable 
Minister as to how many infiltrators have tried 
to enter the Indian territory and how many of 
them have been sent back by the BSF from 
April,  1984 till now. 

Secondly, Sir. I would also like to know 
from the Minister when the fencing work 
would be resumed. 

SHRI S. B. CHAVAN: Sir, it is quite 
possible that the Bangladesh Government 
may be having some kind of a new force 
created for protecting their borders. On our 
side also, some more battalions have been 
sanctioned and have been created and, as the 
situation develops, if it becomes absolutely 
necessary, more person, nel will be posted on 
these borders in order to see that this 
infiltration is put a stop to. I have the figures 
for 1982, 1983 and 1984. But the honourable 
Member wants to know about the number of 
those who have come to our country and who 
have been pushed back till now. I do not have 
the figures for 1985 with me. 

MR. CHAIRMAN; Yes, Mr. Jagadambi 
Prasad Yadav. 
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in West Bengal, intercepted and 
pushed    back  by    the  BSF into P-.m- 
gladesh in 1982, the figure was 4,120. Re-
ceived from other agencies and pushed back 
by the BSF into Bangladesh the figure is 
8,508. This is in the area of West Bengal. The 
respective figures for 1983 were 9,548 and 
12,304 and for 1984, 9,864 and 11,467. For 
four States 1 have the figures and if the 
honourable Member is interested in having 
the information about any particular State for 
these three years, I have the information with 
me. 

MR. CHAIRMAN:      Yes,  Mr.     Deba 
Prasad Ray. 

 
MR. CHAIRMAN: Second questson is not 

allowed. Yes, Mr. Deba Prasad Ray. 

SHRI DEBA PRASAD RAY Sir, is it a 
faci thai a large number of Bihari Muslims 
have already got into the lndian territory and 
settled down in Garden Roach. Khedirpur and 
Methiyabaruch areas of Calcutta and are 
getting themselves enrolled as voters in the 
Indian electorate with the clandestine help of 
some of the local political leaders and they1 

are being is sued ration cards also? Is it a fact 
or not? 

MR. CHAIRMAN; Yes, Mr. Minister. 
SHRI S.  B.  CHAVAN:  1  will request for   

a   separate   notice. 

MR. CHAIRMAN:   Yes, Mr.    Virendra 
Verma. 
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SHRI SUKOMAL SEN: Sir. our experience 
is Hut when the Governmen! of ect the barbed 
wire fencing the Bangladesh' armed forces put 
up a resistance on the border. Now if we 
restart our work in full swing, their re-me in a 
big way because the Bangladesh Government, 
I feel. is lined n to allow us to put up the 
fencing. Now we also want that our relations 
with Bangladesh should not be further 
worsened. In this connection, be-we take up 
the work in full swing, does the Government 
contemplate having high level discussions with 
the Bangladesh Government so that they desist 
from putting up a tance on the erection of the 
barbed wire fencing—so that the relation  is 
not further embittered? 

SHRl  S. B.  CHAVAN:  I can see    Ihe 
anxiety   of  the   hon.      Member.   In   reply- 

to an earlier question I have stated that our 
Foreign Secretary is going to Bangladesh in 
the month of April 1985, and this question is 
going to be discussed at the highest level, - 
and I feel that the Bangladesh Government 
will be able to see reason behind why we are 
doing this. 

MR. CHAIRMAN:  Shri Sitaram  Kesri. 
( Intemiptions). 
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fidence and remind him of an assurance given 
to me by your distinguished predecessor in 
this House in the middle of 1984 when 1 had 
asked "When are you going to resume work 
on the barbed wire fencing?" He had 
categorically said, "After the monsoon of 
1984." Now we are fast approaching the 
monsoon of 1985. Therefore, my question 
specifically is: When are you going to resume 
just the survey work, not the actual erection 
of the barbed wire fence? When are you 
going to resume the survey work for which 
we are not dependent on Bangladesh, on what 
Bangladesh says or what Bangladesh does'nt 
say. Firstly, the survey work on this 3200 
kms. Secondly, he has further confused the 
whole issue of deportation     and alien      
identification 

 
which means from this hour. 1 would 
therefora, like to ask this questson: What is 
the basis of this House and the other House 
having enacted the Illegal Immi grants 
Detection Tribunals Act by which Parliament 
has set 25th March, 1971 as a cut off date. 
What status does that have? What status does 
your Government's earlier assurance on the 
subject have? What does abhi" mean? 

SHRI S. B. CHAVAN: So far as the first 
part of the question is concerned not only the 
survey but simultaneously the work of putting 
up pilars was started on the border of 
Bangladesh and at that point the Bangladesh 
police personnel or their border security 
forces fired at our CPWD people,  and   that   
is  why. (Interruption) 
This was simultaneously started—the survey  
as   well  as putting up  these psllars. . 

SHRl VIRENDRA VERMA; The bono, 
urable Member has put a specific question. A 
specific answer also must be given to that. 

SHRI . S. B. CHAVAN: Funds have been 
provided for both survey as well as for 
starting some work and thereafter at least h 
the first hundred kilometres adjoining Assam 
we should be able to complete this work at 
the earliest. That is how instructions have 
already been given, 

SHRI JASWANT SINGH: My two 
questions are very specific.- When are you 
going to  
what is the status of the Illegal immigrants 
Detection Tribunals Act in the light of what 
you have just said, 

 
These   are  my specific  questions. SHRI   
PARVATHANENI   UPENDRA: 

Please allow a discussion tomorrow, a special  
discussion,  on this subject. 

SHRI JASWANT SINGH: I want a specific 
answer right now. These are very-specific 
questions. If the Home Minister is unable to 
answer, the Prime Minister is present in the 
House. These are Very important questions. 
There are assurances on the subject from the 
Government, not just this Government, the 
previous Government. 

SHRI LAL K. ADVANI: If he has said 
"abhi" by mistake, he can withdraw it. He is 
in a position to correct himself right, now. 
Why should there be a confusion over this 
Everyone is involved 

SHRI J. K. JAIN; Why are you trying to 
put something in the month of the  Home  
Minister 

MR. CHAIRMAN: I will try to get an 
answer. If you are silent and if you maintain 
order, I can ask the Minister to answer 
specifically. Otherwise, he would not be able 
to answer. 

Mr. Minister, the first question is whether 
any portion has been fenced. According to Mr. 
Jaswant Singh, not an inch has been fenced. 
That is the first question. The second auestion 
is: What is the status of the Act which you 
have passed in which you have said that 25th 
Jan tary, 1971 is the date and any person who 
after at will be pushed hick. What is the status 
with regard to these people? 

SHRI S. B. CHAVAN; So far as the first 
part of the question is concerned ihe matter is 
very clear that it is at the survey stage. And 
when the pillars were erected, the whole 
incident took place. That is why it could not 
proceed. (Interruptions) And so far as the 
subsequent portion of the question, that is. 
enactment 
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which has been passed by both the Houses is 
concerned, there is no question of going 
back. 

MR. CHAIRMAN: Mr. Minister, in one of 
the answers you said that it has not been 
completed. The point made by the other side 
is that you have not commenced. What is the 
position? 

SHRI S.  B. CHAVAN:  It is  so.    We 
have not been able to commence the work. 
That is the answer. 

AN HON. MEMBER: What about the 
second  part? 

SHRI S. B. CHAVAN: The second part is 
also absolutely clear. We are bound by the 
enactment which has been passed by both the 
Houses. There is no question of going back 
on that. 

MR. CHAIRMAN; Next Question— Q.   
No. 225. 

Loss suffered by the Vayudoot services 

*225. SHRI MUKHTIAR SINGH MALIK: 
Will the PRIME MINISTER be pleased to 
state 

(a) whether it is a fact that the Vayudoot 
services have been suffering loss since 
inception; 

(b) if so, what is the total loss suffered till 
date; 

(c) whether Government propoose to 
make any inquiry in this regard; and 

d) what are the measures, Government 
have taken to make the services profitable? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION   (SHRI  ASHOK  GEHLOT): 
(a)   to  (d)   A statement is laid  on      the 
Table  of  the   House. 

Statement 
(a) No, Sir. Vayudoot which suffered 

a loss of Rs. 66.60 lakhs and Rs. 109.27 
lakhs during 1981-82 and 1982-83 respec 
tively, earned a profit of Rs. 3.72 takhs 
dnring 1983-84 and Rs. 26.95- lakhs dur 
ing  the   period   April-December,   1984. 

(b) The accumulated loss of Vayudoot 
till December, 1984 is Rs. 145.20 takhs. 

(c) and (d) The Government has been 
regularly reviewing the performance of 
Vayudoot and the following measures inter-
alia have been taekn to improve the operating 
results:— 

(1) Re-routing and rescheduling of ser-
vices has been effected with good 
results. 

(2) Fares have been rationalised withi 
some  marginal     increase  on certain 
routes which    could sustain the      in-
crease   without   adversely   affecting 
and load factor. 

(3) Dornier-228   a  STOL  aircraft has 
been     inducted      into the fleet of 
Vayudoot  for  better  operating, re 
sults. 

SHRI   MUKHTIAR   SINGH   MALIK: 
Mr. Chairman, Sir, it is very much regretted, 
rather it is a matter of great concen, that the 
Vayudoot services during 1981-82 and 1982-
83 had suffered huge losses to the tune of Rs. 
1.75 crores. But at the same time it is 
appreciated that it has begun to show plus 
results, and for that I would like to 
congratulate the Government. However, 1 
would like to ask the tion. Minister to 
enumerate the various causes which resulted 
in these huge losses during 1981-82 and 
1982-83. Was it not due to the 
mismanagement, inefficiency and dereliction 
of duty of the staff? If so, has any 
responsibility been fixed upon any of the 
officials and has any action been taken 
against them?   Then, Sir, ... 

MR. CHAIRMAN: Please sit down now; 
you will have a second supplementary. 

SHRI MUKHTIAR SINGH MALIK: I am 
asking about the causes. 

MR. CHAIRMAN: Please sit down. Let 
tem  answer that first. 

 
SHRI R. MOHANARANGAM: Sir, the 

question was put in English. The Minis" ter is 
giving the reply in Hindi. It was put in 
English. Kindly ask him to give the answer in 
English. 


